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MR. SPEAKER : Hon. Members, what I am now going to do is this.
... (Interruptions)

MR. SPEAKER : As I have had the discussion with the hon. Leaders, I shall permit two hon. Members to raise
the issues. I will request earnestly all the hon. Members to please cooperate and this should not be treated as a
precedent in future. Sometimes, as it happens, we have to respond to the situations that develop. I repeatedly
said I do not wish to scuttle any issue from being raised. The only thing I implore on all the hon. Member is that
let it be done according to the procedure and rules. Otherwise, it will be disorder and that is what is happening.

Prof. Ram Gopal Yadav to speak now.
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MR. SPEAKER : Silence please, this is not right.

... (Interruptions)
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SHRI MADHUSUDAN MISTRY (SABARKANTHA): Sir, he just cannot go on like that, making such
allegations in that sense. ... (/nterruptions) They were exonerated in the High Court. ... (Interruptions)

MR. SPEAKER: I have permitted him to speak.
... (Interruptions)
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SHRI MADHUSUDAN MISTRY : Sir, I am objecting to what he is speaking. I am not saying that he should not
speak. ... (Interruptions)

MR. SPEAKER: Nothing else except the statement of Prof. Ram Gopal Yadav will be recorded.

(Interruptions) .........*

* Not Recorded.
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MR. SPEAKER: You talk to me.
... (Interruptions)

MR. SPEAKER: Nothing else is being recorded except the statement of Prof. Ram Gopal Yadav. Only your
statement is being recorded.

(Interruptions) ... *
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MR. SPEAKER: Prof. Yadav, without notice, you cannot make complaint against others.
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MR. SPEAKER: You ignore him. Only your statement is being recorded.
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MR. SPEAKER: Prof. Vijay Kumar Malhotra.
... (Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, I want to associate myself. ... (Interruptions)

MR. SPEAKER: No. Please take your seat.



... (Interruptions)
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* Not Recorded.
el HEIGd : 9ihl d1aq Rbrs 78l 81 W&l Bl

MR. SPEAKER: Please do not disturb your leader.

... (Interruptions)
MR. SPEAKER: Please take your seat.

... (Interruptions)

MR. SPEAKER: Your Ministers are also here, and if they want they can respond later on. I am not compelling
anybody. But please do not disturb him.

... (Interruptions)
MR. SPEAKER: Please sit down. Do not disturb him. It is a bad habit.
... (Interruptions)
MR. SPEAKER: Mr. Malhotra, it is not being recorded. Please continue with your submission.

... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Sir, it should not be recorded. We protest against it.
IE A1 gl B AR 99 T 2. (a"m)

SHRI MADHUSUDAN MISTRY : Sir, it should not go on record. ... (Interruptions)
MR. SPEAKER: Bring it to me, and I will see it.
... (Interruptions)

*Expunged as ordered by the

Chair

MR. SPEAKER: It is not right.
... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI: Sir, it should be deleted from the records. Mr. Malhotra deserves
contempt of the House for falsely alleging things that do not form part of the Report. ... (Interruptions)

MR. SPEAKER: You have to give notice for it, and you cannot say all this without giving notice.
... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : Sir, [ am saying only St I&i- ®el. . . ()

SHRI PRIYA RANJAN DASMUNSI: Sir, I would like to say that it should not be part of the record. ...

(Interruptions)
MR. SPEAKER: You know the rules very well with regard to this issue.
... (Interruptions)
PROF. VIJAY KUMAR MALHOTRA : Sir, the Report says so. ... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI: Sir, nowhere in the Report it has been mentioned like this. It is just your
imagination. ... (Interruptions) Ig A g & AR 99 T B $HGT TS B AR, (@Er)
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SHRI BASU DEB ACHARIA : Who did 51 per cent disinvestment? ... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : Yes, I am saying so. Do not go with them. Do not support corruption.

You are supporting corruption. ... (Interruptions)

SHRI BASU DEB ACHARIA : At what price was this 51 per cent disinvestment done? He has got no moral
right to say all these things. ... (Interruptions) You have sold it off. ... (Interruptions)

MR. SPEAKER: Please sit down. Otherwise, I will go to the next subject.
... (Interruptions)

MR. SPEAKER: If you disturb each other like this, then I will go to the next subject.



*Expunged as ordered by the Chair

... (Interruptions)
MR. SPEAKER: I will control him, and not you. You are not the Speaker.

... (Interruptions)
SHRI BASU DEB ACHARIA : Sir, they have got no moral right to say all these things.
MR. SPEAKER: Mr. Malhotra, please address the Chair. It is my request to you.

... (Interruptions)
SHRI BASU DEB ACHARIA : Sir, I have also given notice on this issue. ... (Interruptions)
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... (aTagm)
MR. SPEAKER: Mr. Malhotra, please conclude now.

... (Interruptions)
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SHRI BASU DEB ACHARIA : Sir, I have given notice on the same issue.

MR. SPEAKER: I will now come to Calling Attention.
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MR. SPEAKER: It seems you want me to adjourn the House again.
SHRI BASU DEB ACHARIA : Sir, I have given notice on the same issue. ... (Interruptions)

MR. SPEAKER: Please take your seat. It has been agreed that only two Members will speak and without
treating it as a precedent.

... (Interruptions)

SHRI GURUDAS DASGUPTA (PANSKURA): Sir, we were not present in the meeting while this agreement

was reached. So, we are not bound by it. ... (Interruptions)

SHRI BASU DEB ACHARIA : Why only two Members, Sir?

MR. SPEAKER: Other matters will be taken up at six o’clock.
SHRI BASU DEB ACHARIA : Sir, I have given notice on BALCO.

SHRI GURUDAS DASGUPTA : Kindly allow us to speak for one minute. ... (/nterruptions) The issue of
corruption is not BJP’s monopoly. ... (Interruptions) We also believe that all those who are responsible for

corruption should be brought to justice by this Government. ... (Interruptions)
SHRI HARIN PATHAK (AHMEDABAD): What about price rise? People are dying. ... (Interruptions)
SHRI BASU DEB ACHARIA : Please allow us, Sir. You should hear our views also.

MR. SPEAKER: I will allow you tomorrow.



